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Sr.rn G UP OF REGIONAL BANK PERSONNEL 
. RBCR.UITME T llOARD IN BIHAR 

337·8. SHRIMATL MADHURI SINGH 
Will the Minister of FINANCE be pleased 
to state: 

· (a.) ·whether it. is a fa.ct that a Regional 
Bank ·PeI'$onnel Recruitment Board would 
soon 'be set up in Bihar; and 

(b) if so, the details thereof? 

THE; D PUTY MINISTER IN T H E 
MINISTRY OF FINANCE (SHRT 
JA.."IARDHANA POOJARY) : (. ) and 

(b). N d . Sir. 

D e<> not  arise. 

~' ' t\LL 11' C..ROSS PROFITS I N ON· 

Fl ~ L .\ u N O ·GUVERN M L T LARGC 

CO MPA!\l [ S 

3379: SHRl K. T. KOS LRAM : Will 
the ·Mini ter of FINANCE be pleased to 
state :r ·. 

('a}. whether a study co vering 43 3 non-
finan'ci'll and non-Government large com-
'(>ClOJieS ·eac h with ,;. paid up capital of ov r 
R.<. 1 ·.crore show that the growth rate in 
gross . :profits registered a steep fall from 
21.3 llef enL in 1979-RO to 10.7 per cent 
in 1980-~ 1  and 

(b) 'if so, the reasons for this steep fall 
in gr [:>rofits? 

THE MINISTER OF FINANCE (SURI 
PRANAB MUKHERJEE) : (a) Yes, Sir. 

(b) 'f.he reason for the steep fall in 
gr.oss ·_profits, as per the study of Reserve 
Bank of India, was that the rate of in-

crease in total expenditure was more 
m arked than in total income. All the 
main h  ads o:f expenditure registered in· 

creases; cnanofacturing expenses rising by 
20% and remuneration to employees by 
15% against 14.2% and 11.6% res-
pectively fo 1979-so. 
~ ~90  LSSl82 

RESTRICTION ON SAFE LoCK.fillS IN 

NATIONALISED BANKS 

3380. SHRI D. S. A. SIVAPil.AKASH : 
Will the Minister of FINANCE be ~  

to state: 

(a) is it a fact that the nationalised 
banks in India have been instructed not to 
allow safe deposit lockers to any one who 
has not made fixed deposits of Rs. 10,000 
and more; and 

(b) if so, on what basis the instructions 

were issued ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FINANCE (SHRC 
JANARDHANA POOJARY) : (a) No, 

Sir. 

(b) Does not ~ 

DECLIN • IN EXPORT Of· LOWER GRAUi! 

MICA 

3381. SHRI BINDESHWARI DUBEY: 
Will the Minister of COMMERC E be 
pleased to state : 

(a) whether it is a fact that due t the 

defective policy of mica exporting bu iness 
of M TTCO, the mica industry bas suffered 
in the recent few years past; 

(b) whether it is a fact that the quantity 
of mica of different varieties, specially 
lower grade mica which used to be ex.port-
ed earlier, bas gone down and as a result 
of it, there is a recession in the mica 
market; 

(c) whether it is a fact that due to 
MITCO's exporting policy, small dealers 
have adversely suffered and thousands of 
workers engaged in cottage type qiica 
business have been rendered idle; and 

(d) what remedial measures Govern-
ment propose to take to improve the con-
ditions of the mica industry, specially of 

those small dealers for whose relief the 
MITCO was set up ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHltl 
P. A. SANGMA) : (a) No, Sir. 

(b) There has been gradual increase .hi 
the export of processed mica from . the 
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level of Rs. 18.75 crores in 1977-78 to Rs. 

28.50 crores in 1981-82. Export of fabri-

cated mica also regi tered an increase from 

Rs.' 8.75 crores in 1979-80 to an estimated 
· ~ 6~ Rs. 1 5 1:rores in 1981-82. The 
export of Jower graues of mica viz. below 

~  5 excluding mica scrap, which was 

388:7 .M.T. worth Rs. 5.27 crorcs in '1976-

7.7 ·had increased to 4493 1\11.T. v<1lucd at 
Rs.. 6. 77 crorcs in 1981-82. 

(c} MJTC O '" payin° to small Jeale1. 
i" mica betler price for their products 
and the price increase ranges between 35 

to 40% as compared to the prices they 
were getting prior to 1979. 

(d) There has been no setback in the 

condition of small dealers. The question 

of taking any remedial step does not arise. 

Al TO GET LOAN FOR P URCHASE OF AIRBUS 

3382. SHRI G. NARSJMHA REDDY : } 

SHRIMATI MADHURI SINGH: 

Will the Mini lcr of TOURJSM AND 
C'fVIL AVIATION be pleased to state : 

~  whether Air India is  exploring the 

possibility of getting loan fro m foreign 

ources to buy Airbuses ; 

(b) if so. what is the need and the re -
ponse of the foreign sources· 

(c) wh the r th1.; financial ~  of 

Air lndia have been showing: profits during 

the last two years and what i the tre_nd 

fot" 1982; and 

(d) what tcp are being taken to mop 

up wasteful expenditure by Administrative 

ecopomy pa11icularly by reducing staff in 

London which is much excess o f demand ? 

THE MJNTSTER O F TOURISM AND 

CIVIL AVIATION (SHRl A. P. 
.SHARMA) : (a) Yes, Sir. 

(b) The financing offer for the Airbus 
purehase have been received from various 
sources and on the basis of the evaluation 

<lone, the final accepted proposal is for the 

ftnancing of the purchase of three Airbu.>e:.; 
hf an export credit package equivalent to 
US $ 110 million by French, German and 

U.K. banks and an Euro dollar loan of 
: ~ 88 million. A mandate has been given 

-(o Mis Lloyds Bank International for ar-
ranging these loans. 

Cc ) Air India incurred a lo . R  . 

15.09 crores in 1979-80 and Rs. 21.30 
crorcs in 1981-82. The profits of Air India 
for the year 1982-83 nre expe led to bi.: 
about Rs. 10 crpres. 

td) Review of staffing is done on 

continuous basis by Air Jndia ~  

tho e staff posted at London. , e eresent 

. 1:1:f ha" hccn posted on the basi of the 
work load <1t the London Office. 

I 

JNSTRUCTIQNS ISSUED llY CENTRAL OPFIC'F. 

F STATE BANK OF INDIA BOMBAY TO 

CHIEF GENERAL MANAG 

3383. SHRI R. N. RAK.ESH: Wall the 

Mini tcr of FINANCE be pleased to state : 

(a) whether the Central office of the 
State Bank of India, Bombay hu i111suc:d0 

instructions to the Chief General Mana-

gers  o f all Circles of the Bank ~  tbeir 

letter No. ADM/039464 dated ~ Sep-
tember, 1981 to submit their advices in 

respect of item "B" thereof; 

( b ) whether in terms of item "B" or 
entral Office Jetter quoted above some of 

the Members of Parliament wrote to him 
about the disruption of welfare ~ 

of State Bank of India SC/ST Bmptoyee 
~  Assooiation (Regd.) New Delhi 

h y transferring its Office bearers/acti o 

members out of Delhi on account of their 
promotion and also for retaining them in 

Delhi; 
I 

(c ) if so, whether Government have in-

structed the Bank's management t() cancel 

the transfers of the office ~ /  

members of the Association; and 

(d) if no action has been taken so far, 
the reasons for delay ? 

THE D EPUTY MINISTER IN THE 
MINlSTRY OF FINANCE (SHRl 
JANARDHANA POOJARY) : (a) Yes, 

Sir. 

(b) Yes, Sir. 

( c) and ( d) The po;;ting . pf -~  .em-
ployees after promotion is made. accof4jng 

to the transfer policy of the aaoJc. ,.which 
is uniformally applicable to all . ~ . ~
ployees including those ~ to ,SCI 




